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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
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VS
STATE OF BIHAR AND ORS .... RESPONDENTS
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05 Aug 2024

EASTERN ZONE BENCH, KOLKATA

O.A. NO. 138 OF 2023/EZ

Date..LL 3>\

b

IN THE MATTER OF

DINESH PRASAD CHAURASIA & ORS. ... APPLICANT

Lw)

V§

v

STATE OF BIHAR AND ORS -... RESPONDENTS

L e

REPORT ON BEHALF OF THE COMMITTEE IN LIGHT OF

% ORDER DATED 12.04.2024 PASSED IN O.A. NO. 138 OF
v L L
(G248 a3/Ez,
SR €Ty L8
AT 2 §§ '.51 ﬁ\jIg S. Chandrasekar, aged about 47 years, Son of S. Subramani,
o 1 :. ;8 § n & .. ¢
“é (3 g £ o .r Y gsiding at No. 03, Aranya Awas, Shaheed Peer Ali Khan Marg,
- 1 _'? E
E <
j § f S8y E Fatna, do hereby solemnly affirm and state as follows:-
Jjogte?
EQu, ;
m;f % %‘ .; T 2 1. That I am posted as Member Secretary in Bihar State Pollution
2 2 x ,’S S f
3 - € X § ;‘ Control Board and as such I am well aware of the facts and
X3 TR E
Ve circumstances of the present matter. I am competent and duly

authorized to swear the present affidavit.
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2. That the Hon'ble Tribunal vide its order dated 12.04.2024
directed the Committee constituted by this Tribunal vide order
dated 19.04.2022 to re-visit the site in question and file a fresh
Inspection Report, particularly with regard to the violations, if
any, by the NTPC Ltd. of the Fly Ash Utilization Notification,

2016/2021.

3. That the Hon’ble Tribunal in its order dated 12.04.2024 has also
pointed out that the District Agriculture Officer, Muzaffarpur,
has reported that due to thick layer of fly ash over leaves, the
photosynthesis as well as transpiration capacity of plants might
have been adversely affected but the District Agriculture Officer,
Muzaffarpur, has not submitted any conclusive scientific or
factual report regarding the same. Similarly, with regard to the
Assistant Director of Horticulture, Muzaffarpur, it has been
mentioned that he has not conclusively reported any damage to
the productivity of horticultural crops in the agricultural lands
under reference. Also, that the State Pollution Control Board

should have sought specific queries from the Assistant Director




of Horticulture, Muzaffarpur, or the District Agriculture Officer,

Muzaffarpur, with 3 regard to the damage.

. That in this regard it is stated that the State Board vide its letter
dated 11.06.2024 and 21.06.2024 requested the Assistant
Director of Horticulture, Muzaffarpur and District Agriculture
Officer, Muzaffarpur to clarify with respect to the damage caused
to the crops in monetary terms, if any damage was caused. On
not receiving any reply from the aforesaid officers, the State
Board requested the District Magistrate, Muzaffarpur, to direct

the concerned officer to submit the required report.

. That the District Agriculture Officer, Muzaffarpur, has reported
vide its letter no. 1793, dated 22.07.2024, that there is no
difference in the pH value and micro nutrients availability in the
soil samples tested from the village Narsanda, Kanti Block,

Muzaffarpur, based on the random sampling conducted at

different period. Further it has been reported that there is
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NTPC Muzaffarpur and another different panchayat area of

Kanti block, Muzaffarpur.

6. That from the above report of the District Agriculture Officer,
Muzaffarpur, it transpires that there is no damage to the Crops in
the area and there is no damage to the soil in the said area.

Further, the crop production in the area has been the same for

past years and as such there is no impact on crop production in

the area due to fly ash generated by the unit.

7. That the committee visited the site on 15.05.2024 and the

following observations was made by the committee: -

a) The unit has installed silos (2*900 tons capacity) for
collection of dry ash from stage-II units;

b) The ash lifting from ash pond no. 01 has been completely
stopped since Sept’ 2022, ad us under reclamation. The
ash pond no. 02 was being used for wet ash/ash slurry
collection. The ash dyke no. 03 is an engineered dyke, and

it was under as utilization system;
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9)

d)

g)

h)

The ash pond no. 02 is being utilized for the collection of
wet ash/ash slurry;

The ash dyke no. 03 is an engineered dyke and it was filled
and ash was being lifted from this dyke for disposal;

The unit has installed water sprinkling system on the roads
between ash pond no. 02 and ask dyke no. 03. The unit
has also installed water sprinkling system along the
embankments of ash dyke no. 03;

The unit has submitted current ash utilization status/ash
compliance report in compliance with MOoEFCC, Govt. of
India notification no. 5481 (E), dated 31.12.2021 for the
period 2023-24;

There was no discharge from the ponds and ash dyke to
nearby agriculture lands;

The unit is using water sprinkling system for suppression
of dust to avoid fugitive emission:

The committee did not observed ash on leaves of the plant

during inspection;

316




X 317

j) The District Agriculture Officer, Muzaffarpur, has
reported that there is no significant comparative difference
in the pH value and micro nutrients availability in the soil
samples collected from the Narsanda panchayat and other
area of kanti block. He has also reported that the crop
production has no significant difference in nearby area to
MTPS, NTPC Ltd. Muzaffarpur and other areas apart
from the NTPC Ltd. Muzaffarpur,

A copy of the report of the committee
is annexed and marked as Annexure-

L,

8. That the committee has recommended that the unit Muzaffarpur
shall ensure that excavation, loading' unloading and storage of
ash are done in environmentally sound manner with all
precautions to prevent air & water pollution like regular water
sprinkling and transportation of ash in covered vehicles and shall
submit the status report regularly in the prescribed format as per

— the MOEF&CC, Gol notification no. 5481 (E), dated-31.12.2021.
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9. That I have read the contents of the affidavit and have

understood the same and the annexures are true copies of its

A4 N /
e agnoureile DEPONENT

t ety “n dan T gresence (S chavprasecd )
ahohas 5100 VERIFICATION

respective originals.

Verified at Patna on 2nd day of August, 2024 that the averments
made in the present affidavit are true and correct to the best of

my knowledge and information derived from the records of the

matter. 2 / b /

DEPONENT
C Q. cpandLh SEI
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ANNEXURE-1

Joint Inspection Report of M/s Muzaffarpur Thermal Power Station, NTPC
Ltd., Post:- Kanti Thermal, Dist.:- Muzaffarpur, PIN:- 843130
Inspected by the Joint Committee, constituted in the matter of
Hon'ble NGT O,A. No.:~ 138/2023/E2 (Earlier 0.A. No.:- 181/2022/PB)
Din”@h F{g‘_asadw m(;!lgu‘rasia & Ors. Versus State of Bihar & Ors.

Introduction & Background

1. The Hon'ble NGT has registered a complaint case (0.A. No. 181/2022) based

on the letter petition sent by Mr. Dinesh Prasad Chaurasiya and other
residents of Vilage- Narsanda, P.0.-Kanti, Dist.:- Muzaffarpur with the
allegation that fly ash is dumped and effluent is discharged by Kanti Bijlee
Utpadan Nigam Ltd. (KUBNL), NTPC, Kanti, Muzaffarpur on adjoining
agriculture land in village Narsanda causing flooding of farmer’s private land
and making the same infertile. The aforesaid O.A. Number has been
transferred to Eastern Zone and filed under reference 0.A. no. 138/2023/EZ
(earlier O.A. No. 181/2022/PB).

2. The Hon'ble NGT in the aforesaid matter directed to constitute a Joint
Committee for carrying site inspection of Fly ash.dykes, established near
village:- Narsanda and directed to submit factual report on the status of air,
water and soil pollution due to storage of fly ash loading and unloading on
vehicles and Action Taken Report to the Hon’ble NGT.

The Joint Committee constituted with the representatives from the

Central Pollution Control Board, Regional Office, Kolkata; Ministry of

" Environment Forest and Climate Change, Govt. of India, Regional Office
Ranchi; Bihar State Pollution Control Board; District Magistrate, Muzaffarpur,
had carried out Site Inspection on 19.05.2022 and prepared a report to the
Hon'ble NGT. The Joint Committee Inspection Report was filed by the Bihar
State Pollution Control Board before the Hon’ble NGT along with affidavit on
02.01.2023. The case was subsequently transferred to National Green

Tribunal, Eastern Zone Bench, Kolkata.
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3. The Hon'ble NGT, Eastern Zone Bench, Kolkata vide its order dated
12.04.2024 in the case no. OA.138/2023/EZ (earlier O.A. 181/2022/PB) had
directed that the Joint Committee, constituted by the Hon’ble NGT vide 6rder
dated 19.04.2022, that a fresh Inspection Report is to be filed by the Bihar
State Pollution Control Board with regard to the compliances status that have
been carried out by the NTPC Limited, in their affidavits, particularly with
reference to the findings recorded by the Joint Committee in its report filed
through the Bihar State Pollution Control Board dated 02.01.2023. The
affidavit is to be filed within four weeks.

4. The unit was inspected on 15.05.2024 by the Joint Committee constituted in
~ compliance with the order of the Hon'ble NGT in O.A. No. 181/2022. The

following committee members inspected the unit and site under reference: -

i Shri Manoj Kumar, Additional Collector (Disaster Management),

Muzaffarpur;

ii. Shri Arun Kumar, Board Analyst, Bihar State Pollution Control Board,
_ Patna;
iii. = Shri M. Rajeshwar Prasad, Scientist- "C”, Ministry of Environment and
Climate Change, Regional Office, Ranchi;
iv.  Shri Debabrata Das, Scientist- “B”, Central Pollution Control Board,
Regional Office, Kolkata;
V. Shri S.N. Thakur, Regional Office, Bihar State Pollution Control Board,

Muzaffarpur;

vi.  Shri Anjani Kumar Sinha, Asst. Environment Engineer, Bihar State
Pollution Control Board, Patna;

vii.  Shri Tarique Aslam, Asst. Director (Horticulture), Muzaffarpur;

viii. Shri Dipak Kumar, Assistant Director (Agriculture), Muzaffarpur;

. Shri Newton Kumar, Asst. Director Agriculture Engineering,

Muzaffarpur;
Shri Shantanu Kumar, Sub-Divisional Agriculture Officer, Muzaffarpur

(East);

page 2 of 6




_The old units (I & II) of Stage-1 are non

. The Hon

. In com

. The Hon

xi.  Dr. Awadesh Kumar, Assistant Poultry Officer, Muzaffarpur;

xii. Ms. Rishika, Circle Officer, Kanti, Muzaffarpur;

xiii. Shri Tapas Saha, General Manager, Operation & Maintenénce, MTPS
NTPC Ltd., Kanti, Muzaffarpur.

The attendance sheet is annexed as Annexure- I

. Muzaffarpur Thermal Power Station, NTPC Ltd. (MTPS, NTPC Ltd.) erstwhile

Kanti Bijl‘ee Utpadan Nigam Ltd. (KBUNL), Post:- Kanti Thermal, Dist.:-
Muzaffarpur is a coal based Thermal Power Plant. Initially, this TPP was
I & II under Stage-1

established for 2x110 MW power generation from Unit-
programme in 1985-86. The unit has been expanded by establishing 2

MW power generation as Unit-111 & IV under Stage-2 programme.

x195

-operational and have been retired

from 08.09.2021, as reported by the representatives of MTPS, NTPC Ltd. The

new units (III & IV) of Stage-2 are only operational as of now.

'ble NGT vide order dated-19.04.2022 in the aforesaid matter

directed to ascertain the factual position in the matter through a joint

committee of representative of CPCB; Regional Office, MoEF&CC, Gol,
Ranchi; State PCB; and DM, Muzaffarpur.
the joint committee inspected the site on

In compliance of the above,
factual position an action taken

19.05.2022 and based on the observations,

report was submitted before the Hon'ble NGT vide Board’s e-mail dated-

20.06.2022.
e Hon'ble NGT dated-11.07.2022,

e Pollution Control Board on
o Hon’ble NGT on 22.09.2022.
s mentioned that the District

due to thick layer of fly ash
capacity of the plants
ffarpur has

pliance with the further order of th

the unit was further inspected by Bihar Stat

30.07.202
‘ble NGT vide order dated-12.04.2024 ha

Officer, Muzaffarpur has reported that
ration

ture Officer, Muza

&,.

2 and submitted action taken report t

Agriculture
over leaves, photosynthesis as well as transpi

might have been affected but the District Agricu

page 3 of 6
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not submitted conclusive scientific or factual report regarding the same. The
Assistant ‘Director of Horticulture, Muzaffarpur has not conclusively reported
any damage to productivity of horticultural crops in the agriculture land under
reference. There was no report with regard to damage caused to the Erops

and the financial loss incurred.

10. Bihar State Pollution Control Board has requested the Assistant Director of
Horticulture, Muzaffarpur and District Agriculture Officer, Muzaffarpur to
clarify the damage caused with the cost, if the crops are damaged and
productivity of the horticulture crops in the agriculture land under reference
vide Board’s ref. no.1064, dated-11.06.2024 and further vide Board'’s ref. no.

1137, dated-21.06.2024.That after observing non-response, the Bihar State

Pollution Control Board has requested the District Magistrate, Muzaffarpur to

direct the concerned officers of the Agriculture Department and the

Horticulture Department to submit the required report vide letter no.-

1/145844/2024 dated: 20.07.2024.

Muzaffarpur has reported vide its letter no.

11. The District Agriculture Officer,
value and micro

d: 22.07.2024 that there is no difference in the pH

1793 date
e village Narsanda,

s availability in the soil samples tested from th
ck, Muzaffarpur based on the random sampling conducted on various
as part of the data collection for the statistical department.

The District Agriculture Officer, Muzaffarpur has further reported that the
servation were recorded from the impacted and non-impacted
from the different agricultural land (including the horticulture
Narsanda in Kanti Block, Muzaffarpur district.

nutrient
Kanti Blo
period of time,

above ob

area/land
crops) in the village-

Muzaffarpur has reported that there is no
e area adjacent to MTPC,

yat areas of Kanti Block,

12. The District Agriculture Officer,

significant difference in crop productivity data of th

NTPC Ltd., Kanti, Muzaffarpur and different pancha
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13. The related report submitted by the District Agriculture Officer, Muzaffarpur

14.

is enclosed as Annexure- I1.

That, during the inspection the committee observed the following: -

a) The unit has installed silos (2x900 tone capadty) for collection of dry ash -

from Stage-II units.

b) The ash lifting from Ash Pond No.:- 1 has been completely stopped since
September, 2022 and is under reclamation. The Ash Pond No.- 2 was being
used for wet ash/ash slurry collection. The Ash Dyké No.- 3, an engineered
dyke, was under ash utilization system.

¢) The Ash Pond No.- 2 is being utilized for the collection of wet ash /ash
slurry.

d) The Ash Dyke No.- 3, which is an engineered dyke is filled and therefore
ash is being lifted for disposal.

e) The unit has installed water sprinkling system on the road existing

. between pond no. 2 and ash dyke no. 3. The unit has also constructed

water sprinkling system along with embankments of ash dyke no.3.

f) The unit has submitted current ash utilization status/ash compliance
report in compliance with MoEF&CC, Govt. of India notification no. 5481
(E), dated-31.12.2021 for the period of 2023-24. The ash generation and

its utilization (form Ash Dyke No.- 3) have been reported as here under:-

Particulars Quantity Quantity Balance
generated utilized quantity
Current ash generation
during April, 2023 to| 8,50,171 MT
March, 2024
7,21,564 MT

Ash sto‘cked at the ‘
beginning of period April, 8,96,393 MT 10,25,200 MT
2023 to March, 2024
Legacy Ash (Ash Pond No.- 5 5 6
1) under reclamation. | | | ;
Total 17,46,564 MT | 10,25,200 MT [ 7,21,564 MT

pPage 5 of 6
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g) There was no any discharge from the ponds and ash dyke to nearby

agriculture land.

h) The unit was using water sprinkling system for suppression of dust to avoid

fugitive emission.

i) The committee did not observe ash deposition on the leaves of nearby

plants during inspection.

j) The District Agriculture Officer, Muzaffarpur has reported that there is no
- significant comparative difference in the pH value and micro nutrients
aVailability in the soil samples collected from the Narsanda Panchayat and
other area of Kanti Block. He has also reported that the crop production
has no significant difference in nearby area to MTPS, NTPC Ltd.
Muzaffarpur and other areas apart from the MTPS, NTPC Ltd., Muzaffarpur.

15. Recommendation:

1. MTPS, NTPC Ltd,. Muzaffarpur shall ensure that excavation, loading,
unloading and storage of ash are done in environmentally sound manner
with all precautions to prevent air & water pollution like regular water
sprinkling and transportation of ash in covered vehicles and shall submit
.the status report regularly in the prescribed format as per the MoEF&CC,

Gol notification no. 5481 (E), dated-31.12.2021.

4
B
i

(Debabrata Das)  (M.R. Prasad) (Arun Kumar)
Scientst B, Scientist C Board
CPCB, Kolkata MoEF&CC, Analyst,
Ranchi BSPCB, Patna
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TRANSLATED COPY
OFFICE OF DISTRICT AGRICULTURE OFFICER, MUZAFFARPUR

Letter No. 1793/Ku/Muz Dated 22.07.2024
From,

District Agriculture Officer,

Muzaffarpur.
To

The Regional Officer,

Bihar State Pollution Control Board,

Muzaffarpur.

Subject: Compliance of order dated 12.04.2024 passed in O.A. No. 138 of 2024/EZ,
Dinesh Prasad Chaurasia vs State of Bihar and others.

Sir,

In connection with order dated 12.04.2024 passed in O.A. No. 138/2023/EZ,
Sri Dinesh Prasad Chaurasia vs State of Bihar and directions contained in para
5, 6, 7 & 8 with respect to emission of fly ash from ash dyke and its effect on
fruit bearing trees the committee has earlier carried inspection of the affected
areas and has submitted a report before the Hon’ble Tribunal. The Assistant
Director (Chemistry), Muzaffarpur, has carried sampling of soil from the areas
affected by fly ash emitted from NTPC, Muzaffarpur, and after analysis of the
said soil samples have reported that the pH level and micronutrients have not

been affected.

In compliance with directions contained in para 5 of the order dated 12.04.2024
and adverse effect on the crop production due to emission of fly ash, the crop

production of the kharif and rabi of the area near NTPC 1d produced below:-

Kharif/Rabi Year 2021-22


TRANSLATED COPY
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A team of agriculture scientist shall be constituted for carrying scientific
inspection of the adverse effect caused due to fly ash emission from the NTPC

Kanti, on crops and trees.



A

The Bihar State Pollution Control Board shall direct the NTPC for proper
disposal of fly ash generated from ash dyke in light of directions contained in
para 8 of the order dated 12.04.2024. The crop production report made available
1s annexed with this letter.

Your faithfuly
District Agriculture Officer
Muzaffarpur.
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Photograph of the MTPS, NTPC Ltd., Kanti Thermal, Muzaffarpur
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Photographs near Narsanda Village and around Lagoon- 1

ﬂGPS Map Camera
"% Narsanda, Bihar, India
58X7+H6V, Bishunpur Sumer, Narsanda, Bihar 8431089, India
Lat 26199953°
Long 86.314708°
15/05/24 03 19 PM GMT +

Village- Narsanda Kant| Muzaffarpur

(No dust particles on the leaves)

g S
I
asps Map Camera

Narsanda, Bihar, India

58X7+H6V, Bishunpur Sumer, Narsanda, Bihar 843109, India

WS Lat 26.200586°
Long 85.315489°
15/05/24 03 21 PM GMT +05:

3 A

S —

Narsanda, Bihar, India
58X7+HB6V, Bishunpur Sumer, Narsanda, Bihar 843109, India
TN Lat 26.200525°
Long 86.315124°
15/05/24 03:20 PM GMT +05:30
’ T O L [ ey oy o N [N P s 0
Village- Narsanda, Kanti, Muzaffarpur

(No dust particles on the leaves)

- / Q GPS Map Camera

ﬁups Map Camera
Narsanda, Bihar, India
58X7+HBV, Bishunpur Sumer, Narsanda, Bihar 843109, India
TSN Lat 26.200576°
Long 85.315268°
15/05/24 03:21 PM GMT 405 30

Vlllage Narsanda Kant| Muzaffarpur

Vllage Narsanda Kant| Muzaffarpur
(curtain used by locals)

(No dust particles on the leaves)

e
Q GPS Map Camera

Narsanda, Bihar, India

58X7+H6V, Bishunpur Sumer, Narsanda, Bihar 843109, India
Lat 26.200596°

Long 85.314066°

15/05/24 03:11 PM GMT +05:30

- A 79
= ; a GPS Map Camera

7 Narsanda, Bihar, India
\ 58X7+H6V, Bishunpur Sumer, Narsanda, Bihar 843109, India
Lat 26.200623°

-
Long 85.31426°

Gpogle \J 15/05/24 03:09 PM GMT +05:30

Village- Narsanda, Kanti, Muzaffarpur
(No dust particles on the leaves)

Lagoon :- 1 (under reclamation)
(Grasses and Shrubs growing over fly ash)
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| Narsanda, Bihar, India

58X7+H6V, Bishunpur Sumer, Narsanda, Bihar 843109, India
Lat 26.200623°

Long 86.31426°

15/05/24 03:09 PM GMT +05:30

Lagoon -1 (uder ecItion
(Grasses and Shrubs growing over fly ash)

SN Lat 26.200621°
Long 86.316729°
15/05/24 03:22 PM GMT +05:30

Lagoon :- 1 (under reclamation)
(Bund repaired)

- Muzaffarpur, Bihar, India
Unnamed Road, Bihar 843109, India
% ———2 lat 26.203426°
M 1 ong 85.316093°
15/05/24 02:18 PM GMT +05:30

< . & z 5 Bt gﬁps Map Camera
Muzaffarpur, Bihar, India
Unnamed Road, Bihar 843109, India

=l = |41 26.203319°

Long 85.31593°
B 15/05/24 02:15 PM GMT +05:30
t A

RSl N

Lagoon :- 1 (under reclamation)
(Boundary Wall construction in progress)

Muzaffarpur, Bihar, India

6836+GPQ, Kothiya Mazar Rd, Bihar 843109, India
. Lat 26.203415°
{ Long 85.312221°
8 15/05/24 02:06 PM GMT +05:30

g AT,
ViR ®

Lagoon :- 1 (under reclamation)

(Boundary Wall construction in progress)

Muzaffarpur, Bihar, India
6836+GPQ, Kothiya Mazar Rd, Bihar 843109, India
_ Lat 26.203375°
Long 85.312169°
2 15/05/24 02:06 PM GMT +05:30
. T e i3 "

Lagoon :- 1 (under reclamation)
(Opposite to Narsanda village )
dust not observed over leaves)

Lagoon :- 1 (under reclamation)
(Opposite to Narsanda village )
dust not observed over leaves)
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PS Map Camera
Muzaffarpur, Bihar, India
6836+GPQ, Kothiya Mazar Rd, Bihar 843109, India
Lat 26.204323°
... [ Long 85.311844°
15/05/24 02:06 PM GMT +05:30

P LREN Ao P i Ry WLy T |

Muzaffarpur, Bihar, India
6836+GPQ, Kothiya Mazar Rd, Bihar 843109, India
_ Lat 26.20337°
Long 85.312126°
15/05/24 02:06 PM GMT +05:30

s o ¢

Lagoon :- 1 (under reclamation)
(Boundary Wall construction in progress)

Lagoon :- 1 (under reclamation)
(Area opposite side of village Narsanda)
(dust not observed over leaves)

PS Map Camera
Muzaffarpur, Bihar, India
-’ Unnamed Road, Bihar 843109, India
.= Lat 26.203319°

Long 85.31593°

15/05/24 02:16 PM GMT +05:30
s v y

s i B

2

Lagoon :- 1 (under feclamation)
(Area opposite side of village Narsanda)
(dust not observed over leaves)
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Lagoon :- 2 ( Under charging) Wet Slurry discharging

PS Map Camera

Narsanda, Bihar, India

6826+95V, Kothiya Mazar Rd, Bishunpur Sumer, Narsanda, Bihar 843109, India
Lat 26.2019°

Long 85.310527°

15/05/24 01:56 PM GMT +05:30

. 2%
Narsanda, Bihar, India
6826+95V, Kothiya Mazar Rd, Bishunpur Sumer, Narsanda, Bihar 843109, India
Lat 26.2019°
Long 85.310527°
15/05/24 01:54 PM GMT +05:30

Q GPS Map Camera

- Bishunpura, Bihar, India
¥ 58X6+G4W, Bishunpur Sumer, Bishunpura, Narsanda, Bihar 841407, India
Lat 26.198735°
Long 856.309906°
15/05/24 01:53 PM GMT +05:30

... Bishunpura, Bihar, India
" 58X6+G4W, Bishunpur Sumer, Bishunpura, Narsanda, Bihar 841407, India
| Lat 26198735°
Long 85.309906°
15/05/24 01:53 PM GMT +05:30

Narsanda, Bihar, India

6826+95V, Kothiya Mazar Rd, Bishunpur Sumer, Narsanda, Bihar 843109, India
Lat 26.201965°

Long 85.310432°

15/05/24 01:54 PM GMT +05:30

o
a GPS Map Camera

Muzaffarpur, Bihar, India
Kothiya Mazar Rd, Bihar 843109, India
Lat 26.206459°
. Long 85.302123°
15/05/24 02:59 PM GMT +05:30
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Lagoon No.:- 3 Lifting of Fly Ash

w GPS Map Camera
Bharwari Tola, Bihar, India
674X+5MQ, Belsand - Bharwari Rd, Bharwari Tola, Bihar 843316, India
Lat 26.205867°
Long 85.301295°
15/05/24 02:35 PM GMT +05:30

)%

N =
Q GPS Map Camera

Muzaffarpur, Bihar, India
™ 6862+6C9, Bihar 843109, India

s Lat 26.21027°

Long 85.30158°
15/05/24 02:50 PM GMT +05:30

% i s
Water Sprinkling System

Water Sprinkling System

Muzaffarpur, Bihar, India
Kothiya Mazar Rd, Bihar 843109, India
Lat 26.206459°
~ Long 85.302123°
15/05/24 02:59 PM GMT +05:30

Water Level is maintain over fly ash, to prevent
resuspension of dust during windy day

Muzaffarpur, Bihar, India

= 6862+6C9, Bihar 843109, India

fu
o

« Lat 26.210304°
Long 85.301575°
15/05/24 02:50 PM GMT +05:30

Curtain toward the village

Muzaffarpur, Bihar, India
= 6862+6C9, Bihar 843109, India
¥4 Lat 26.210304°

Long 85.301575°

15/05/24 02:50 PM GMT +05:30

Crutain around Lagoon- 3

3

> 7 -
Madhopur Dulam Urf Dhelaha, Bihar, India
68C5+F4, Madhopur Dulam Urf Dhelaha, Bihar 843109, India
Lat 26.220097°
Long 85.309906°
5 15/05/24 02:50 PM GMT +05:30
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o~
* 00 GPs Map Camera
3 2

Madhopur Dulam Urf Dhelaha, Bihar, India
68C5+F4, Madhopur Dulam Urf Dhelaha, Bihar 843109, India
Lat 26.220097°
Long 85.309906°
i 15/05/24 02:50 PM GMT +05:30
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Village near Lagoon




